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Punjab, Himachal Pradesh, Nagaland, Delhi and Madhya Pradesh have implemented
the above decision of the Hon’ble Supreme Court.

{c) The Central Government is already sharing part of the expenditure incurred
by States for raising, training and equipping of Home Guards including payment of
duty allowance (at a rate decided by the Central Government). The sharing between
Central and State Government is 50:50 for North Eastern States excluding Assam
and 2575 for all other states including Assam.

The expenditure on duty allowance and training allowance for State of Jammu
and Kashmir is borne by Central Government fully (100%) for two months and for
another three months period by the Central and State Government on 80:20 ratio.
Expenditure on any additional call out of Home Guards during the vear will be

entirely borne by the State Government.

(d) Home Guards are primarily engaged as auxiliary to the police force of the
State for tasks like guard duty, traffic control, patrolling etc including helping the
community in any kind of natural calamity. Therefore, it is the primary responsibility
of the State to pay their Home Guards at a rate compliant with prevailing policies

and directives.

However, revision in the existing reimbursement policy of the Central Government

for Home Guards is a continuous process and is considered as per established procedure.
Measures for ensuring better security to women
3744 KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to state:

{a) the measures taken/being taken by Government for upgradation of internal

security to ensure better security to women in the country;

{b) whether Government is considering to formulate any new scheme for the
modemisation of police force in all the States of the country with regard to safeguard
and safety of women in view of the increasing incidents of crime against women

in the country; and
{c) if so, the details thereof'?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HANSRAJ GANGARAM AHIR): {a) to (c): The Ministry of Home Affairs
has taken initiative to implement the ‘Centre for Cyber Crime Prevention against
Women and Children (CCPWC) Scheme with an outlay of ¥ 19583 crore which

aims at setting up an online cyber-crime reporting platform, cyber forensic training-
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cum-laboratories in State/UTs, R&D facility and capacity building in law enforcement
against cyber-crime across the nation. The main objective of the scheme is to handle
all issues related to checking all cyber-crimes against women and children including
Child Pornography and Rape, Gang-Rape in the country. Steps are taken by the
Ministry of Home Affairs as well as States to modernize the preventive set up and
equip police personnel with knowledge and skills for prevention and control of cnime
through various national and State police academies/institutes. CCPWC Scheme of the
Ministry of Home Affairs aims to train 27,500 police personnel across the country

in the field of cyber domain.

Further, the Ministry of Home Affairs in coordination with the Ministry of Women
and Child Development plans to implement a “Safe City’ project in eight (8) selected
cities namely, Delhi, Kolkata, Mumbai, Chennai, Bengaluru, Hyderabad, Ahmedabad
and Lucknow on a pilot basis with a view to provide safety to women with funding
from the Nirbhaya Fund at an estimated cost of ¥ 2920 crore. It is proposed to
implement the projects during the financial years 2018-19, 2019-20 and 2020-21.

SSB losing troops in motorbike accidents

3745. SHRI K. R ARJUNAN: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether it is a fact that the Sashastra Seema Bal (SSB) has lost ten times
more troops in motorbike accidents in last three vears than at the borders or during

operations/law and order duties in States;

(b) whether it is also a fact that those getting killed in such road accidents

were in the prime of their lives, about 30-40 years of age;

{c) whether it is also a fact that the SSB has come out with a report on these

bike accidents; and
{d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJITU): (a) and (b) 27 SSB personnel are reported to have died in
motorbike accidents in last three years. Most of the personnel died in the accidents

were between the age of 20-30 years.

{c) and (d) No such report has been submitted by SSB to MHA.



